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111 THE CENTRAﬁ ADMINISTRATIVE TRIEMIAL, JAIPUF EENZH, JATFR.
* Kk %
Date of Decisicon: 5.5.97
OB 487/9%
Rajesh Imar, r/> Ambedkar Cclony, Pandilui, Distt.Dausa.
.+« Applicant

Versus
1. Tnicn of India thriough Secretary, Ministry of Defence, Mew Delhi.
2. Commander Works Engineer (Army), Multan Line, ..T‘:dhpur;
2. Commander Works Engineer (Air Force), Multan Line, Jodhpur.
| .+« Respondents

CORAM

RIT'ELE MR.3IFAL FRISHIA, VICE CHAIFMAL

HOM'BELE MR.O.P.SHARMA, ADMINISTRATIVE MEMPER
For the Applicant | ese Mr.K.N.Sharma
Fzr the Respondents cee -

O-R-D-E-R
FER - Boll'BLE- MR . SOFAL - FRISHMA, - VICE - CHATRMAN

Arpliczant, Pajesh Pumavr, has filed this applicaticon under Section 19 of
the Administrative Trikunals Act, 1995, seeking <mashing <f the crder Jdated
16.4.9¢ and a direction to the respondents to consider his candidature for

the post of Carpenter.

2. We have heard the learned ccunsel for the applicant and have gone

through the reccrde of the case carefully.

2. Applicant's case iz that pursnant to an advertisement Wouklished in the
employment newspaper on 16.4.92% he applied for the p:.s: »f Carpenter in the
rrescribed form to respondent Mol2 i.e. Commander Worla Engineer (Air Foros),
Multan Line, Jaodhpur. The applicant was not called for interview for the
zaid post. It is ctated in the communication, at Ann.III, dated 27.4.93,
that the application aleongwith its scnnected Ascuments  in respect f the
applicant's request for the post of Carpenter was ervionemmsly received in the
office of the Commander Works Engineer (RArmy), Multan Line, Jzdhpur, and the
zame was, therefire, forwarded t'-:- the Commander Works Engineer (Air Force),
Maltan Line, Jodhpur. The application moved Ly the applicant for the post of
Carpenter was received in the office of the Commander Worke Engineer (Air
Ferce) on 29.4.93.  However, the process of zelecticn was finalised in the
cffice «of the Jommander Weorks Engineer (Air Force) on 28.1.93. It is
notewsrthy that the applicant has incorrectly menticnedl in his Original

Application that hiz applicaticn for the poet of Carpenter was received in

Cmi;&:e the office <f the Commander Works Engineer (Aiv Forece) on 27.4.93, whereas
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the fact is that it was received in that office on 2%.1.32., The entire
process of =zelection for the post of Carpenter was finalised on 28,1.03,
There is n>thing on the reccrd ko shiw that the applicant had addressed his
applicaticon correctly to the concerned authority. Frudence rejuired that the
applicant should have gent his application f£av the post of Carpenter either
under rejistered oover ot wunder a certificate of posting. Since the
selection'process for the post of Carpenter was over on 23.4.93 and this
Driginal Arplicaticon has heen filed on Z.9.9%, after a perizd of cinzideralble
delay, no judicial interventicon is zalled for in this case. This applicaticn

is, therefcre, Adicmissed at the stage of admission.
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(0. P.2HARNE (30PAL TFISHMA)
ADM.MEMBER - VICE CHAIRMAN



